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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 611 OF 2025

INTHE MATTER OF:
PAPPU ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ... RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO NO.

RESPONSE ON BEHALF OF RESPONDENT NO. 2
DIVISIONAL FOREST OFFICER, KASGANJ IN
COMPLIANCE OF THE ORDER DT. 08.12.2025 PASSED
BY THE HON’BLE NATIONAL GREEN TRIBUNAL

A COPY OF THE SAID LETTER DATED 27.01.2026 IS
BEING ANNEXED HEREWITH AS ANNEXURE-1.

A COPY OF THE SITE INSPECTION REPORT DATED
20.02.2026 IS BEING ANNEXED HEREWITH AS
ANNEXURE-2.

A COPY OF THE SAID APPLICATION DATED
05.04.2025 IS BEING ANNEXED COLLECTIVELY
HEREWITH AS ANNEXURE-3.
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5. | A COPY OF THE SAID LETTER DATED 22.07.2025 IS
BEING ANNEXED HEREWITH AS ANNEXURE-4.

6. | PHOTOGRAPHS OF CUT AND UNCUT TREES TAKEN
UPON THE SITE INSPECTION DATED 17.02.2026 ARE
BEING ANNEXED HEREWITH AS ANNEXURE- 5.

7. | A COPY OF THE RELEVANT REVENUE RECORDS
ALONG WITH THE NAZRI NAKSHA ARE
COLLECTIVELY BEING ANNEXED HEREWITH AS
ANNEXURE-6.

8. A COPY OF THE SAID KHASRA RECORDS ARE
BEING ANNEXED HEREWITH AS ANNEXURE-7

THROUGH COUNSEL
‘ /

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE DFO, KASGANIJ
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-6375115224

DATE: 28.03.2026
PLACE: NOIDA


mailto:EMAIL-bhanwar09jadon@gmail.com
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INTHE MATTER OF:

PAPPU -+ APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORs,

the facts of the case and is competent and authorized to swear the present

aftidavit,

2. That I state that the contents of the affidavit have been drafted by my counsel
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BACKGROUND OF THE MATTER

2

The applicant has raised grievances regarding illegal felling of trees by the
persons named in the original application from his land situated in Village
Longpur, District Kasganj (Kashiram Nagar).

4. That the Hon’ble Tribunal vide its order dated 08.12.2025 had directed the
following:

“7. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the
endctments specified in Schedule-1 to the National Green Tribunal Act,
2010.

8. Inn view of the averments in the application, we consider it appropriate to
have response of (1) State of U.P., through District Magistrate, Kansganj
(Kashiram Nagar) (2) Divisionai Forest Officer, Kansganj (Kashiram
Nagar), (3) Uttar Pradesh Pollution Control Board (UPPCB) through
Member Secretary (4) Sonpal S/o Hakim Singh, R/e Longpur (5) Vinod

Kumar S/o Sonpal, R/e Longpur (6) Vijay Babu R/o Sidh pura, R/o Longpur
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(7) Vikas Babu S/o Mahesh Chandra R/o Longpur who stand impleaded as = .- v

respondents No, 1 to 7.”

REPLY IS AS FOLLOWS

I. DIRECTIONS ISSUED TO THE DFO & ADMU(J)

5. It is submitted that in compliance of the orders of the Hon’ble Tribunal, the
District Magistrate, Kasganj vide letter dated 27.01.2026 directed the: 7.
Divisional Forest Officer (DF 0), Kasganj and 2. Additional District
Magistrate (ADM), Kasganj, to conduct an on-site inspection, thereby
looking into the complaints made by the Applicant and sought a factual report
of the same.

A copy of the said letter dated 27.01.2026 is being annexed herewith as

ANNEXURE-1.

IL. SITE INSPECTION CONDUCTED ON 17.02.2026

6. It is submitted that in consonance of the above. the DFO, and the ADM,
Kasganj, conducted a site inspection on 17.02.2026 in presence of both the

parties, namely Sonpal and Baburam as well as the villagers.

A copy of the site inspection report dated 20.02.2026 is being annexed

herewith as ANNEXURE-2.
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7. That further. during the inspection. it was found that Sonpal; $/0 Hakim
Singh, resident of Village Longpur, Pargana Sidhpura, Tehsil Patiyali,
District Kasganj, owner of the Gata No. 187, had submitted an
application dated 05.04.2025 to the Office of the DF O, seeking permission
for felling 12 Jamun trees U/S 5(1) of the U.P Tree Protection Act,

recorded on Gata No. 187, which has an area of 0,465 hectares.

A copy of the said application dated 05.04.2025 is being annexed collectively

herewith as ANVEXURE-3.

1. EERMISSION GRANTED BY THE DFO TO FELL 12 JAMUN TREES

8. Subsequently. the Office of the DFO, vide letter dated 22.07.2025 granted
permission for the felling of 12 Jamun trees in accordance with rules vide
Permission No. 5768051. Letter No. 119/22-1, and took a sum of 12,000 at
the rate of 1000 Rupees per tree (12 trees) as part of 10 times the
compensatory afforestation for planting 120 saplings. That further, the

compensatory afforestation would be carried out in the Monsoon of 2026,

A copy of the said letter dated 22.07.2025 is being annexed herewith as

ANNEXURE-4.
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9. That after obtaining permission from the DFO. Sonpal cay out ,felliniﬁgﬁ;*-; :
- ', ¢ , . %

e\ )%
S trees that are as follows: 01 Jamun, 02 Papdi, 01 B: fﬁaina, and 01
Eucalyptus tree. F urther, before further felling could take place. Baburam,
S/0  Shri Ganesh, along with his family members. objected claiming

ownership over the trees, To avoid any untoward situation, the Forest

Department issued directions to stop any further felling.

Photographs of cut and uncut irees taken upon the site inspection dated

17.02.2026 are being annexed herewith as ANNEXURE- 5.

10. Tt is pertinent to mention here that as per the relevant revenue records, it has
been disclosed that:
i. Gata No. 187, area 0.465 hectares, is recorded in the name of
Sonpal. /O Shri Hakim Singh: and
ii. Gata No. 188, area 1.0200 hectares, is recorded as transferable
land in the name of Baburam, $/0 Shyi Ganesh, resident of Village

Longpur, Pargana Sidhpura. Tehsi] Patiyali, District Kasganj.

A copy of the relevant fevenue records along with the nazs naksha are

collectively being annexed herewith as ANNEXURE-6.
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I1. That it s also materia]

A J{, -_

to mention here that, that in the ZeloCant Khagrs B

J 4 = i

ﬁ (0]~ , =¥ |

Records of both Gata No.s 187 owne 188, owned|by Baburam., = = |
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.

d by Sonpal and
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o i

A copy of the said Khasra Records are being annex

ed herewith ag ANNEXURE.-
7

12. That the Deponent, being duty-bound under law, is committed to ensuring

strict compliance with all directions of this Hon’ble Tribunal ang undertakes to

adhere to any further orders or instructions issued hereafter. without demur or

delay.

13. Hence. the present response is being submitted for the kind perusal of this

Hon’ble Tribunal and j is prayed that the same be taken on record,

DEP%&NENT
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the above affidavit from paragraphs I to 13 are trye and correct to the best of
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ANNEXURE-5
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Longitude: 78.895753 -
Elevation: 174.82411.0m’
Accuracy; 27.94 m-—

ime: 11-03-2026 12:46
Note: qrugt iz

UNFELLED TREES:
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FACTUAL STATUS:

‘Latitude: 27.59339
‘Longitude: 78.895331
EEIevation: 159.82

ﬂ GPS Map Camera

Longpur, Uttar Pradesh, India =&

Hvvv+jg8, Longpur, Uttar Pradesh 207246, India
Lat 27.569337° Long 78.895924°
Monday, 12/01/2026 05:49 PM GMT +05:30
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